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8. The Ld. Counsel has also filed a brief synopsis which is as under: 
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9. In addition to the above synopsis, the Ld. Counsel submitted that 

the purchases were made one to one basis and he relied on page number 

91 of the paper book and stated that the total purchase made of Rs. 

26,48,100/- excluding GST was sold to Indian Steel and Infrastructure 

Pvt. Ltd. for sum of Rs. 26,52,174/- excluding GST and the entire 

quantity was sold. The revenue authorities have not disputed to the sales 

made, only they have doubted on the purchase made from M/s Sunil 
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